
Filing and 
Service 

Trail and 
Judgment 

Enforcement  
of Judgment 

1 BENGALURU-CITY COURTS
LXXXII Addl. City Civil & Sessions Judge, 

B'luru 
(CCH-83)

29 33 107 -

2 BENGALURU-CITY COURTS
LXXXIII Addl. City Civil and Sessions 

Judge, Bengaluru City.
CCH-84

29 37 411 -

3 BENGALURU-CITY COURTS
LXXXIV Addl. City Civil and Sessions 

Judge, Bengaluru City.
CCH-85

22 39 20.09 -

4 BENGALURU-CITY COURTS
LXXXV Addl. City Civil and Sessions 

Judge, Bengaluru City.
CCH-86

44 59 277 -

5 BENGALURU-CITY COURTS
LXXXVI Addl. City Civil & Sessions 

Judge, B'luru (CCH-87)
18 391.22 69.44 -

6 BENGALURU-CITY COURTS
LXXXVII Addl. City Civil & Sessions 

Judge, B'luru (CCH-88)
23 77.75 520.391 -

7 BENGALURU-CITY COURTS
LXXXVIII Addl. City Civil & Sessions 

Judge, B'luru (CCH-89)
18 13.11 832.1 -.

8 BENGALURU-CITY COURTS
LXXXIX Addl. City Civil & Sessions 

Judge, B'luru (CCH-90)
14 55.5 294.64 -

1 Bengaluru Rural District
X Addl. District and Sessions Judge 

Court, (Dedicated Commercial Court), 
Bengaluru Rural District, Bengaluru.

41 21 531 692

2 Bengaluru Rural District
XI Addl. District and Sessions Judge 
Court, (Dedicated Commercial Court), 
Bengaluru Rural District, Bengaluru.

3 57 96 439

1 BELLARI
IV ADDL. DISTRICT AND SESSIONS 
COURT, BALLARI (COMMERCIAL 
COURT)-1388-1388

7 55 33

Total 248 76.23455 290.151 102.81818

FORM-8

TIME TAKEN AT DIFFERENT STAGES OF COMMERCIAL CASES OF DECEMBER -2024

Sl. 
No. 

District Court Name 
Total Cases 
Disposed in 
the month 

Average  Time Taken (in Days)


